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Memorandun Regarding Financial Irre

gularities in DGHC

4506. SHRI DAWA LAMA: Will tlic
Minister of FINANCE be pleased to state:

(a) whether an All Party Delegation
submitted a memorandum to the Finance
Minister on 15.6.98 demanding enquiries into
the gross financial irregularities of Darjeeling
Gorkha Hill Council;

(b) whether the memorandum contains
several instances and proves of financial
irregularities; and

(c) whether Government is going to order
enquiry against DGHC for scams of hudreds
of crores of rupees?



